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DETAILED PUBLIC STATEMENT IN ACCORDANCE WITH THE PROVISIONS OF REGULATIONS 13(4), 14(3), AND 15(2) OF THE SECURITIES AND EXCHANGE BOARD OF INDIA
(SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011, AS AMENDED, TO THE PUBLIC SHAREHOLDERS OF

KUBERAN GLOBAL EDU SOLUTIONS LIMITED

Corporate Identification Number: LB0900TZ2013PLC019519;
Registerad Office: Number 401, GES Complex 1st Floor Tth Street Gandhipuram, Coimbatore - 641012, Tamil Nadu, Ins
Contact Number: +81-0422-4348001/+91-5155488001/ +81-9944488001; Fax Number: +31-22-2575213; Email Address: investon@kgesitd.in/ kgesltd@gmail.com; Website: www.kgesitd.

OPEN OFFER FORACQUISITION OF UP TO 5,47,700 OFFER SHARES, REPRESENTING 26.00% OF THE VOTING CAPITAL OF KUBERAN GLOBAL EDU SOLUTIONS LIMITED, THE TARGET COMPANY,
FROM ITS PUBLIC SHAREHOLDERS AT AN OFFER PRICE OF 718.00/- PER OFFER, PAYABLE IN CASH, BY M/S HATHOR CORPORATE ADVISORS LLP (ACQUIRER), ALONG WITH THE PERSON
ACTING IN CONCERT, PLUTUS CAPITAL MANAGEMENT LLP (PAC), PURSUANT TO AND IN COMPLIANCE WITH REGULATIONS 3 (1), AND 4, OF THE SECURITIES AND EXCHANGE BOARD OF INDIA
(SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011, INCLUDING SUBSEQUENT AMENDMENTS THERETO.
mmmumumumnmsnmummmum theManager intha 1.2 WS Pluus Capital Management LLP, PAC 23 ummmnmumonum o Saling Frmolor Sharmhodor wil 00350 10 hold ary Equty Shams in tha
Iifland 4 radwith 434 Mmmm!mmﬂ_mﬁmhmdmwmnm!ﬂ.m The saisting trarsfer wwww e Acauiens
Roguiien 13l 4 3. and 1 2 o n SEBI {SAST) Regulains, urseart ko the Peli dind nder Byhe of Comparies, 2 b a0 st o deckssfearion b e Pramser ard Bromw G mivges. 1 semmberce s
BGE Limhad, bearing LL® identficai WAG-LBET, Wm'ummnunmmm Faguiation 314 of the GEBI [LODR) Raguistions.
Com m.4 . of the SEBI N T, 1 St e o 0L, mmummmmummmm 24, T Salag Pomsler Stk e ot b s by SED) o sl i st n s f s
the BE5E, and In e Thane » 400504, Maharsshira, India. The Aoguinr can rumber o Enal 118 of the SEBI ‘any cther
and 1 copy of the said Public Anncuncement was Selverd to SEBI, mﬂmowmmmoewn. Address iR marsgarsent] gl com 3, INFORMATION ASOUT THE TARGET COMPARY
024, n tarms of Regulations 14 (1) and 14 (2) of e SEBI (SAST) Regulatons. 1.22. The mah cbjects of e Acqubtr as por he Incarporatin Docarsert & exkacied s unde, ™To cay ov o b iy 5 et e i .
| DEFINTIONS AND ABREVIATIONS achion and fo consancy i stocks, P cmaky)
For WWMW npany, Gevemmant. 31 The Target Compar wdoesdlay, ay 22, 213, inder e provikors of the Companies Adt, 1958
11 ‘Acquine e ey v e o o by v comgar corpmtn o vk o s ki e s o e e v are sife s idzern Gkl Ed ncarrion, issed oy Rageinr
B ul of Companias, Nadu, Coimbatona. Tha T Campany  corponate dentty numider LAJSOOTZ2013PLCOMBS1S,
ip el 2006, beairg BACEHAT, e iy ”"m”mwmﬂ'mm“mm°m mhmmmmw?wmmmmmmmm BT,
m-mmnkmmmhu!mmmmwmm&mw ooty corukncy sandcat mlated Io e Ivesiment sl ofeiss dow! i and Tamd Mo, Incka, Tha Target Corgany B +51. 3448 SET,
THC Dffce, Nsar Salear G ol W Esafn, Thas - 400504, Mabarrv. | mwwmmmwwmmmwwmmmnmm Yt 9122257521 E At el e, or tocugh s webes
12 ﬁ:ﬂmmm:amuwwwmwmnwm-Mm mmwwmlhawﬁmumﬂwwmmmmwwmn . i
14 O s Copr it M i e e Cranis 3, 568 Crparis A, 213, b i e s R S B 1 Gl A by SR cna Ot wwmmamlmmmmmsunmswmecammM
m . Services (Incka) Limited (COELY, and
14 s Dic isereeaton MUTbsr iswsee and Aled under the Companies Act 1556 Compasies Al 2013, propadty e cehes et ko mewn o
s e o s e =Ty 31 e for the quarier 0,204, 2s
5. Eacrow Agrosesnt s Ecrow Mg, St Wy Okt 0, K, etoret amcege e e e anin | e numoumwnm
Acoysror nd tha FAL , Escrow Sankar, and tha Manger 1o o O, 3.1, Ay paty paki-up equity shamsc
16 Muummmwmammwwm . x Thuscay, Tam 332 Outanding instrsmenis in wamanly, or opfions or fuly or party comeriie debenhussisndennon stemel mploee
[k e tain faling o0 Parnar Jurn 52, 2418 ‘simck npbons. oAz, which am comvertble i Equly Shams ot @ [ stagn;
ba ot o Farpes of i 1 P SoancGos 1 hor b e O sl b et § s cen W Sl Lol K| Dsigraind | Thumsdsy, vy 333, Eguly Shares which e Forsled or kel 1 sbaparece;
i parbopae i s O Battrer | March 3%, 2017 4. Equiy Shares et o subject i ek
e :?:KWMSN MW Total 335 Ousianding Equky Shass that have besn ssued but nof ksiad on any slock @echange.
10 LLPIN meany Limitad Lisbiky Patnenship Issund under , 2008, 124, Tha lokwing encapsuisled is e francial isomation of PAC 338 mMEMﬁWTﬂM“MlW“W#WNﬂI“M&m
]::l Manager s 1o Swara] Shies and Secuflies Prvals Liniled, T Manager 1 tha Cfic s 31} aned 8 7} f e SEB! [SAST) Reguilations.
) -wmmammws&smmm&mammmmummmby e Munm g March 31 37, The scct f e Ranc ikmelt 72 arcopeneod m e (Aot iy Lk xcept Eqty Sharo D)
L danard ot of R | |z |
112, wmnrmagm{awmnlm |mmmnmmmnl|mmm Tl Fivanan % it Lo (e Wn“—‘m“"-."’m e
T in Laikhe) 1, Particulers
tre Dot Pable Stamer i beng putbshes in accondare wif e prodaies: o Feguston 1 (31 o the 5281 MP”:u:-Fch o ] ?;;0 £ an )
(BAST) Fogulations. -
Fartraey’ Furd In Laikns} 530 Total Rinanwn (¥ in Lains) e L L]
1,13, "Dffar meares an open oer beirg mads by the Acauine for asqutsiion of U I 547,700 Cffe Shares ressenting
mmduwvr;umw«uhvmm.am*mdrm-wwam.nmm Tisk Partrers’ Fud [T in Lk} LEEE] m’:ﬂﬂﬁmw '2:::6 “;:2 2::‘;
by bl gl ] o g bl 125 rm‘gnn:uwvm?mmmuimewnMuuTmcawM = waﬂw:-nulmm| T i =]
114, "Dff Dacuments’ shal rsen Publc Acuncament, Detsdsd Pubbc ot Drah Lt of Offer, Lot of ke, 4 i [ ok Wort Starokders Funds (2 n Lok Tmesl | tmis | wmo
"and Post Offee Putic and fcan, advartonT p 131, The Aub e e PAC bekrg e ey o of M it ot Kb MM‘S""— [ foce) | ook
by or on behaif of the Manager. 1.2 As on daie of fhis Dietailed Pusiic Stiement, the Acquirer and PAC, have confimed, wamanted, and undertaken that 31, H, and March 3, 2003, have baen axtaciad
115, ‘Ol Purod st eriod um o ol fssing 40 3 g, 3 st See Shame, o Woksg 1,33, o o ks o i ot Pk S, B A ek 060 Euty Stars ol o Tage G, st MWWM”“’WWMMSF 2024, {Souros: Hipa e bssineia comiam-
Ehas Captal in.or conkol ovas, tha  rguieing e Futiic SI8% of e Vg s Cupal of e ot
mmmmhwmm mmw 2024, Bnd the dats on which the peyent Py m-lm-mhemm e iy e Fascial ., 2022 have A
corsiserion is made, o the dae on mmwmmrwmwmmmmww v L
i 1, Cfbe it wilhdcmu, 53 T e b 1.14. The Acqeins ard the PAC da ol bekong ko ay grs. ST a1 S4-100EMETA T )
118 wwaamunawwwwmnwnmmmamvmw 1.5, Tha Acquiner and the PAC do nol fom a part of g DFIP_A.WFII!EOHH
sauwig il poceplarcs aggrageting bo 8 mp N o 1.38. There i no Irmecile ebsive acing 63 & dieciar epresseing wamwmmanm dveTagm 4 m"‘“"‘s’:“':‘“"",&ﬂm‘l‘u.m.“,cq‘nmmmmm,w""’_“mwmm
b m“*w".:‘gmm‘smww"mw“*"M“W“”‘W 11 o S & €30 0L gt Dt et i i e o S P ek
i Reaguisiion ; .
118, Porson Acting n Coucet s FAZ e o WS P Coot Maregured LLP 3 b Sty paronk Al e e et . e wcTAL A(UENAMH: Ay Rl g et Ml
te Liid P ATt L r - Purchas dqpeerront
AT, v [ —— -m‘w Bt i L o GO 43 Thass Lindertyng mnmnmmmmmmm-\gmmxmmwmm
mmnmmwrmmmmmmmsmm irudhderd barowers e by Aeserva Bark of indn. mmnrmnwm . s Off i 8 Diggesed reandsiery cpsn ol in compliance Wi the
1.37.2 The Acquirer and e PAC under Section 12 BSOS ﬁm’(‘llﬁﬂﬂﬂ!mlﬁlsrlmmwdmﬂmﬂm
1,18, wunmummlmmmnlmmuim ‘”1;““’“"“*3"& e N hares, voring rights, and conkol o Ww —
Promaiers' or In accordance m [FERY) urder Reguistors 3 (1) and 4 of the
e Fsgulations 2{T)s) and dhsim[sgsnw.,d Regtons: ,d " n2ig I e wih B Acqeber 1 tems of st 7L of e SEBI[BAT) Registons (Dvamad mnmnmwnwun] 4, aed 15 (1) of g 5551 (SA5T) Anguitions 07 Wachessey,
;:'uwmu..n”.cmm.ﬁ.ﬁ‘ m:,' rm 2"“‘"' mmmmmnmm-wwhmhmmdhwmm ok 30, 354
Chanasculsesmarn HUF. M Igiiven C, W Kt mmrmrmwmc mmwwm 2Akt] of 43 This s a mendsiory Ofer hmmumnsﬁfm%ammmmmdmmamm
" Wkosiay Ockter 0, 1374 The Acat 1 e PAC i 10 sl s ExtyShrws o Ty Compa, b, e 4, i o Targel Campany, made by the Acgubsr ind e PAC at an Ofr Pri of £18.00/ por Ofer Shass. Acssarsig 1
2034, Wit T Acguuiny. Offer pericd in ferms of Anguiation 254] of the SEBI {SAST) Roguinions. ‘acoeptnos, the ol considerstion peyaisie by the Acyuinr and e PAC under fie Offer ol the Offer Prios aggrgaies o
121, Publie maang e Pusii: ‘Wedniaday, Oclobar 30, 024, hised I scoondance 1375 A par Rngulaten nead with R e Target Company s reguind I acconancn whh tha provisions of Aeguiaton S{1)s) of e SEBI (SAST) Reguistons, trat wi by
i i ions. 1], ions 13 (1), 4, #nd 15 [1) of the SEBI sriar ‘:..;: mm::\.n:mwwaymmmmﬂnomw tubyect o et and
[SAST) Aogators. e conditors Cosumerts.
122, Public Sharshalders’ shal moan al e publc sterhkders of e Tarat Company who o olgiio 1 tnsor el portal Kpverman entired ko by he with BSE Limised (Small and Medum Enterprisss Eechangs) 44, m_qnar;mau:yawwwmnumnwamwuwnmhmm-nw
dsemed 0 be acting in cznot Wit such partes i - 1501 e 5 i Oifr Docursents
1.23. oglsira o S Compmny’ s o Bigahare Senvices Pivte Limin. e, Upon completion of this s, esstuming Rl acoeqienoss, Acquiny skong with the PAC wil bkt 201,357 Expity 558 (SAST) Reguistions.
154, Tegiirar s the e eer i mmmm“‘n Shharw, ropmmseriing (AN, of the Vielrg Sy Cagitl of e Targel Company. 48 This Ofer is being mace undar SEBI {SAST) Reguitions, o all the Publis Sharehoiders of the Taget Campany as on
e ! iegrad 1378 Upon sake of P antin ‘e Seling Promole 0 the Sham mmmm 5 Bsstbad undar th prséaions o Rsudatn 1) of the SE81 (SAST) Regaetions.
1.8, ‘Sale Shares' cobectively refers 10 1,87667 Equity Shares ropresoring 64 92% of the Vofing Sham Capkal of fie memﬂmwmmdnmwmwvuumdmhwc«mm @
rwmmbuwwmmmmuquwMuwuwm Snamhaidans wil ‘ﬂ‘.’lﬂ‘mﬁlsﬂw wpon any Faquistion
Furhsse fgeerren o Toget o Ao 3 s PAE 3 et 1 sl b o afiton o o Evt sl
1.8, 'SCRRY means Secortios Coniroct (Regulstion) Fuies, 1857, o amerded m:ﬂ Groug’ catmguries, in accordarca wih Regalakon 1A, of the SEBI {Lising Oblgatons and Disclosure 47+ T1Y8 C0M6r 5 ncl @ compattivg i n femes of s Fngedaion 2 of SE8| (SAST) Raguiators.
1.2, "SEBF meass Secsffes ard Exchangs Boad o Ik, mmﬂunmm 48 This Offer I ol puarvusn, ko ay bl scisiion meuiing i i nckoe! cdulsiton of Exuly Share of the Tagel
138, 1471, Upan e hgroormast ard post successhl Company.
Feeguiations. 209 ard subsaquet amendment ez, dmmnmmmmm-mmmmwmmnm a9 L ousEnding
1.9, 'SEEI |LOOR) Regelations” muummwmmm{unmmamm“- wu&mmmwmnwwnmum e provisions of e SEBI (LODR] mﬂmjtmg‘:ﬁﬁhm.mfmmwhhmdth
Resquissrsens) Regpastions, 2015 end subsequent ansedmenl therso. Feguiatons. Fogrutn Faguiaborn.
130, 'SEBI Regelations” ralars 1o Securiies ard Exchangs Boand of ndia (Subwantial Acqisiion of Shems and 1.3 7.8 Tha Acquiner and ta Target e 410, The Manager doss: not hoid any Equity Shares in the Taget Company i on the diie of aspoinbnent s Mansger 1o the
hnml:r“mmmnnmm N THE SEL b Oftec Tie Nermger oy deiorss ol umienioion thl, & shel nct oo in ¥ gy Shums of e Target Corppury
131, Saling Promtar Sharholder 1 s i s ot exiing Promaes <t Targ Company. sy bt g s e mgiy of
W, Charvbamculesswsren Kikihran, whs s 006 of I aties 1o e Sham Puchase Agruamanl daled Wodresdss. iy
itudebaie mm“w‘:m : st m‘m“l‘f 1hem o 134787 m%dm = o ““m&mmsmnmvmum
1.2, ‘Belling Prometer Sharsholdar 3* refers bo s of the Proncises of the Tamel Gompay, namesly M n prsance - ol il e
M:L:‘“;K m"“;hmﬂbu;:;.“um e Ly e umﬂmouwm iy anmcu-luuh&rﬁucmmwmwumwwsnsmmm & msinn wmqwbm:;ﬂ'mummumummpmummn
nked Wit the Acquin. . suizect m Bulseed JEN—
1. “Sellag Promctr Sharshoar ¥ e 0o of e s Pramdtr of s Tae Gy sy M bl bl o Wi R L2, At e G e
2034, s wh mam-nr 22 The detls of he Seling Fromoter Sharshakders I e Sham i Acquirer, i . i in 2 inthe
134, 'Selg Promstee Searsholder £ s iy W: Kestoan G, e 2 kowe Py T (e
: ST TR, A L o [P B gt ) ‘Offr e i SEBI (SAST) Regusbors i beae aahy efsed, subec b such rqammentsfor appeel
135, Salng Sharshader & M. Kt HAF, Dotals of Prometes havig bean it of CH, Howape, peblic sharsholders
Wichuaty,Cosbor 30, 24, o i o Ay charges | Maern of A== 5% raquesti I ncts that, 23 00 e dale of s Defsiee) Fubic SBinsel, Perm 516 no SRRy of oa AXVES.
136, 1|nqWmmmvmlnmnlnnmmmndmwmm;myuﬂu Farre o the Sadling Prosscrkr Inanamay oy Grou] roquied ko brplmant e Off;
Mmcwemdnmnh&mwm Wiscmsdsy, Dctober 30, 3004, Sharsholiers (1 pst 1 m“ li)?mmmdmwmmnmmmm
wven g o, ot W, of LIZIA itk
141, mmmmrmnnaumnnmdn-hwmmmmmm ompany
B Cagil presaniad by Hihaan . w1 2 of 19 o o Sl Prendes Aot S Wodnsy, E=3 el Bl o easons cutsid the ressonatle conl o the Ao, mmmmmm , subject o
Oictber %0, 204, e it he Acque. W, CTundancuen KN 412,
e Safing Fusi: Shasmrolser 3, Sﬂqmmt Sating P Sharmnoker 5. m:;mé L T [ ") Y U [Fyepeey e e [ 413, The Acguirer sicng with tha PAC i lems cf Feguiation
0 Sellng Pt Sharsboider 7 mmmm Agphcabio| Aachiabh wwnmhmmwmmmmuwhmmmwm
159, Mwmmnmmmwmmmmmmsm ::nm.mnzqmm, mnmmd‘-’,"'wmﬂw”mummn‘m sEalmmlum
1anrﬁ7mmwwﬂmawmsmclﬁﬂdhww. M. 3 b |
rT ard romoler Shanstoker mnqpny-m subjoct In tha Acqeinr aiong wih e
mmnnmmm st %::{NAD - WN&” il Mo | vee | 103064 | AB% | W wu;“ mwmnmmhmw»nmmmmaihmmm wihenn any
140, Turge Company’or KIES' e o\l K i &maﬁlﬁgﬁm’m 0 ke payment b such Pl Shareicoms . st of whom n lESey Y 1 complels tis
ity b T Ack, 1081, winis puirerart. | M'wm‘.hﬁu . Offer. Comsequesity Mml#mbuFu»cShmdeﬁeTMD;m-::e.:w
Moster &3, GES. Compio 11 Foor T St Ganchipatam, Combaors - S4101Z, Tamd Nadi, Inda M Cundunsemrs R mmm 0 oo by el
141, Tendering Period’ Reguialion 3(1) (z) MEN . 98{114) of he SEBI {SAST) Rnguiations, if them s any delay in making
I AT epruiet - [ S oo it | Nt | eds Peora| s | s || | b L] T Difer, e Aot sor wih i PAC Wi b it o gy
14 mwmwmmwm@f&mumml%mmmm Aty P rppimiin MdmﬂdlnmwmthﬁMmemMuM foay
t enverng Period Finsient o 106, Skt dvonie Fansky
144 Mngnlfldmbh..: g amcrbed 1o 4 wnder SEBI {SAST) Moth Wskaking i the ey in L m«wwm of Tl e
Ragulskons Coimbstors - G430, muumummmumunmﬂmmmsmn\qwamrmn
I DETAILS OF THE ACGUIRER, PAC, SELL TARGET COMPANY, AND OFFER ] bkgalion ¥ pay ke, a1 s, Toe 6 10 carinty
4 [Tl o ity wil b graresd, and s such, hem is a
dec, PEEKEEERAND mmqu N 218, The Aoy by way
11 MWMM“HMW Fusidont al 31 Wot | wdvidl [Mona| s | 271478 | 1RESN| M| kot of asla. mwwmwlwwmwnummum
1L %Tm:umwmam i B pe "mm;wwn‘u g Cagey. & Cromn Stat, | Apploatie APLESSE) 18, The Targel Company's e poicy for disposal of s s, ¥ vy, wifin 2 ymars Fom the compietion of Oflr il be
. decided o watject pevisions of e bw 1] Wd
Corprie, i LP ricaon Nber A 141 Panert A Narbs AN 1 sl e eyl i bbb b o i el L bl -
uncer o ecorms e Ac, 961, 1 dcves e 804, Contun,Ospoes THG Hrehriin s s oy i st m, 212 o SEBS [SAET)
o Wg Eoa, Thang OS01, Warasaes . T A o oo o st bt e L ——— . mnu:uw' pocnsty n e o Fton 25 2 I }w
ooy
riugh by Kads PFublicason Edion
1.2 Tre mai cbject o ""““"’“W J 5 Lncer, usiess of s leiend Mot | Heds Pana| vee w00 | W[ we Fruarcial Expres aﬁ M Edtons
restiuciuning, fnancial and PN ASTIPRE 1550 fephuatin) Lrdhided Popkcatiy
wmwmmmymmmmnmm st o §1 Farsly Jansilts Hindl Dady Al Edilons
114 cblgatin F— Hes oo 3 come Sboe, Wurbai Listerksen Mashi Daiy Wusbal Edion
o perim services and thir profi-sharing s Coimbaton - B4107Z, Wakiml Kurml Comtaon Combatos Edbions
Dot Fommol | Wenwiary | Tored ek, ) - am whe o el Exaly Sharos i this Ofer hal ansurm tha a the Equky Shars validy
valsaof | of Proft Promotor Sharsnaidor 6] wwmnmmmmm-@uhmmmmakmmm
- Rt ol 06, Saii ey | Mot | chvidial [pore| | oms| ow | owe e | A St il
W, Svichan] Liorrikart Kiora | Designated Fridey. Ceh | T2S000000- | S0 * wil ke
Parner | Saplarsber 30, 2022 X Ropicatie) Aepicatle T ot o S 5 e o v
W, Vijay Pandumng Bncsle | Designaled Thursday, Cash | TRS000000- | S0.00% Torvi Nadki, bdia ans IMOIIMDNHTmm-wmwmmmMMHlmwm.hmI
Partngr | Fabnuy 26, 204 [l o gkt oM T, o, o rsirnces s ogeler Wi e s sfched ook, g f g o dhient, s
] LM | wea | Bull & s Capid 4B Thesog
WMH anmamﬂmwhmmdmmmumm n
PRI corsiitaien wih the Menger,
Dorating from 105, Sekhi s A2 w&wmasgmt&u’nmﬂmmnm mmﬂeu:wg
Sireasn el rl[imgsnctirn)| e | 7 | 12% | W | b S v b o o S of B 1 0 s oty o
FRepmsaned through £y Farnar F -y
Total Awanca (% In Lads] e ™ ummwwnhT el Corrpany.
Proft Aer Tk (¥ i Laka) "y azm ﬁm‘ b IIIdNSW nnmplmmg‘m
Partrers’ Fund - Fand Cagtal (¥ in Lakie) m_w:%’ﬁfm% assuming mem Tamet
Portrors’ Purd - Gumrt Copta (t bn Laks) e Nock, mmmmwnmm.nmmmmmwwmmnm
Tote Parbens’ Fund [€in Lskre) ol 6760 e - | - bl shevencksing 56l oul i Fuks 194 ol Tis SCR in comphancs wit agebcaths laws, wilin e prasestend irs.




TUESDAY, MOVEMBER 5, 2024

. 3 Toscing 3 The Offer Pron of TIA00. s jasthes in e of Rngubrion B of the SE81 [SAST) Reguistions o tigrest 1. ageeng 0 T O || e hokders of B Wha am pans. o (1] Ga
2% Pttt e st e Pa, i the highas: u".'.,u... i el sl s Euuw‘lmgjnﬂumaﬂﬂmaﬁéum Y
senyskion pries ard B Ofer Prcs, n tha Cfor wetin — e Gorpora Bockas. and Fomign Potinks .J’w"-mh tha FA, tha ausorty 1o mas, sgn, auscus,
] oy, i shall bo pd i e ovor that such aoguistion iy deitver, acmowiecn and al achons ”"""‘"””“””“""""‘.".’.;“‘“‘" Fam FC-
TRACH: LYo P open ofi urdke e SEEX (SAST) Aeguistions. of purssant I Secufles and Exchenge Soa of 21, | Wagotitac Frics under El - TRG, & necessary d
(et Sheres] Raguiators, o ekt urchases. 1] " L
s in the ondinasy coutse on the sk enchange, nol being segolived axquistion of Equily Sheres of the Target EF) damrg o
Campary in any form. 116 52 wasks Imacialy pscicing Annossesmers %W_W
4. The payment of considacaon shll be madn to s e Pusic Sharboides, wha bave lerdered ek Offer Shars (53, | The ighest moce uid o peyeie o oy acauisbion by Aequies e Te | Melhapieate D for puiicaen of Delales Tusste, F
m«hwmmmﬂwwandmu Pu;u.&nﬂhmﬂmnﬂhm: Wk T ! 3 Hias mmn&m ammmu_m Widheschay. Novamiber 08, 2004
o he he
Sharstcldors who Shans orssad ; LT Tussdy. 2
iy o T e T [T vty sl e o iy Sams b el o 80 g L e o e Ol Lo of O Wl ol 12 20
s ummnmumr“um“ mw o-mu ﬁ:s-dr Company am nccriad gkt il It P - s - Eﬁ:iﬁﬂifﬁ
h o 3 3 e such , chafications: of adilionsl informalion
mmmrmmmﬂmmumﬂwmrmnwmm mumm b e i £ ot oy Dot 06, 0|
It vl fun et Bt o s by e i e s . T e Taa e by il w7l <
the avent. are ol submitind,
:., m n e Furber, e e “"“d =l = nmmaw..m»u'm«m MW Fridey, Decaviba 13, 2034
gy reskdent ralustion Last Dot by which e commition: of he indepandent Wiednesday, Decembar 18, 2004
wm.awmmmnm iy e ‘o-pitenk ch T n-p-mm-mmmmwmwiswmmm. Notkpplcatie, 5‘.:" Bmmnﬂmmﬂnﬂhh‘nhﬂ:&mdm
ascapl hs Ol spsvals n el g Ve il L :: ‘publcakon of Bo : -
N m:srm“?mmmmnmmw ol ity Shasss. mamdmwmm,mmw g, | Thorsdey, Decariser 18, 2024
I view of L parameters end presertid in e Lekie sbove, n the cgitien of Acoure snd the FAG_end W"W""m"
1. b perseance of consemmation of e Stam Purchase Agreament, he shal 1167557 Sala Sha
it Viing S i b VRO payisa 2 & R I s P oy icoaru Y T oot of B pkene Torbd ey, Decorroes 0, 3050 |
8 ines and condions specfid i the 5akl Sham Puchise Agmamaert. “ povded by o A i N
z L] sk it e Liniied, inos sl o he Puslc Aeeouncemert, [ achors by be Targed Company wamanlig Tneliig poyme! of Cersisersiin
T Tagel Compry. afusimant of e phmmﬂqhm!ﬂ;“ (BAET) ‘acceptance and mum of Eouly Sharms 1o e Fubiio Shasshoicers of the Tanet Fricay, Janugyy 17, 2135
3. Asbularsammar of the Underying Transsction |3 set ot bolow: 5 n-uhnh-mwinn-mum actins e bonss, righis. ke, slock ok, consoikiskon, ‘Company wiss Eqgily Shame have boan rjecied i s Offer
Unewhing TntSe dhigand, semengn, Wheew 11 ficond s cting such coroah ectons s sebven 1o doks of “Teriiiad sk s iy for e purpos of T Puskhe SHAmhOIZer 45 60 Such G 2 Whom A Laor o OO
s Dstaled Fubiic Statement b!muwpwnnm Tancoring s e st n acoariancy il o SEBY (SAST) iz clariiod ial o ihe Plablic Shershokdors (evon ey
Dinest Acgeisition wit Aegiskion B (8] of the SEA | 1SAST) 13 schurkmint shel b made for i i 8 oo s
e 1l dusi sech el xcegl where the dhidied por shar s o then S0.00% tighet hen e averigs of e in any tme cring o fandortsg Pance.
Tra Ao and e Seling Fromotr Srorhaer fave et mé oaared a thacin per sharm paed durng the 3 Fiarcia Years pecading the then of Publ farauncemere. Nl Tha
Shears Purchase Agrasmanl s on itw dale of he Public Anncuncanal. in pursence. & 0 revision in e Offer Price o o the sizn of this Ofleras on e sulyoct ; o and may b
o which o Aot hes hqn‘mmsus.nm i i 2t Cofboe Fubi: Stakmard, 1 258 of sy 1oskion n 26 Cffer Prisd ot Dfr S, 1 Aoy g Wi 1o ds subiact
Mads of Tramsactian B4B2% of Be Voling Shas Castel of e Tasgel Corvpuaty o 4 negobalsd pice of FAC woud wh 18 a0 3l ctter agpkaths provisiors of B FOR TENDERING THE
aran. g 5 Sald 10, aggraiang o B mamin cansealon f | 7. It f Regscre 184) a1 of e S [SAST) ot i O Pk cx it Sn e misnd 11 ba isplamariad by it tha PAC
v Al 518 By 0 or e corencamee e 1 ki Dy bt cooncenedof B Tendeg P 1 e i Lol ot e o 4 o e
mwmmmmmw e ¥ %mLm pordng b s '}’ﬁ Ragako g 55| e CrELr
wmmmmmhmwnmﬂm ghEive 0ACE of en matlen. BaBAP) IS e Febmany 1. 28 aemied b
er e Beczsasd compekon of s Ofer B | e el of acqpiifon of e Eqpity Shaes by the Acepier sl of e PAL siring the Offs Pascd, whabs by Comaraen st o macurn) s
Equity Sharos! | Msmber off mn;- :‘;ﬁmwnuh{‘m‘ hwmﬁﬁalw e ﬁ.: Mv:mhn- dbm-hu::m buy tack and dall u:'g.
Votwg Euly or o ighast axgution Aogtion Reguatons. istion g auchEngy mechaisn
ioba  |Shares il ity - e Mo J_:--‘w’- and PR npn-;:urwq B&h“u:‘:“_d“ o 5EAlS
acxuired iin % v win ""ﬂnmd&u—qmn s T bear oonon orsoe PRSI, oot i vausler e prosssoeetoss e seruies
pursnce of 1 | vis Voting B regisinad office of such rvision. Fowenes, tha Aoqeine ard the PAC shell rol acuin any Eauly mm ﬂ%-uh hﬂhm":}ﬁu o m‘mrmamlm %'ﬂ“hm.ﬁmm
Soarn Purchase | Saave Wik Dey i bt commarcarentof e TP o i Ot s G of o T e ] 58 HICIRIR2130184 dslec] Ady 51, ST, sharahoides hekdng sacuriies in
mnmn';\wmn ope offer. 57 onwleng shall b s gex the provisons f e SEBE
& Hhe Acquier ard or the PAC asqure Eqly Shares of e Tanel e period of 2 weeks ahr Be ik At
mhmhulf%vl Tunderng o i m.mm Eaﬂ Ms—nmm-wnmdmkﬁmw
Rights ssquired_{for CEETrTY cu...'u"ms?" Ml el iy a-lhm.u.mm:‘ By S e ek o pct b Ot ey o ot ot
tequisitions made in st wmsemmmwwn Tisk muummm I Puthc s vt s Fadly Sheres bl
puresnee ot Shay Md’ﬁllﬂ'ﬂmm o cgan arints I by ey oot 0 S whose Tames @ the st of members of e T-wlfm-rrmmduilmhnmmm
Porchise eonhiange, ot beng negatsted ecqaisiion of Equity of the Targel Company in any form. TS of s M Share N the Kentfed Dale, of Dot who hav rol sosived of
Wiado of paymast {Gash! Cash VL FNARCIAL ARRANGEMENTS o bkl e e oy oy it Ui i
1+ It of Ragudzion 28/ clte SEW ZAST) francis reurces aod kovamode g Ty, Oftr i b Inglmanied by 9 Targel Compeny thogh Sieck Exehangs Wacheniam, mede avdiole
wiggered = Eisguisbons 3{1] ard 4 of the SEBI (SAET) Requisions m“me “mwwaﬁmﬂwm Limsted ir e forra .q—m-wmmaumwdmmﬁ
rumber of H P Rafaul & Co. Sm e ket Cff ThaAcan
4 The Seling Promeler gt il s s s i mbmhumdmuﬁc L - by Exchga ix
wumwmmhmmuummwmmmmmmum " “;:' nu:hn‘l’ 2400 of i Vosing mzm Eacting .ﬂ“ w n
5. T s PUC sl it st o e ot b P P G &:mm?: m""“""r‘ eiben o ”"”m'f“ e S e ot '?‘“Mm&a"“wum:;“mmm’“ﬂ‘hmm“m“'ﬁ‘, g vyt Jrtod
with Reguiation 314, of the SEB| LOOR) u'mammmm-m Wwwﬁmmnwﬁvmwuw 8 T ! Boke} kr e,
5 mrmumm-nmmm&gmmmwwww B e s e e '\ﬁi'mmmmmwuwmunwuummm o e Buirg
M Compans e e : e o Mmmum
of 1 ety PYT—— Ay csega nay bda:duihEmlmnh_-dhﬂanm
b casted oal, il be i acoosdince with appbcable i 4 mnmlmmmmmmm #nd they will cariines o kv, and ralrisks safident meses sed fm Address A28, G Lot Porbon, Karrks Nagar Hew Dulbi - 1007, bl
r. msmwmmmmummunwmw , s syl i mh nder e Offer. - ‘Contact Mumbar | 0114703000001
ok i andor ok Mopmpeain Emal Adkiross | _corrl momioesgjebur o con
calagony of the Taget oihe SERI Dl:h mmuwmn iaur orplanc with mumlmdnlﬂl FReagaliiors, Contact Persom | Mr. Pramod Kurer Sulaia =
W EQUITY L8 Whacthg such )
- o et el pcpomel sbekdg pate of i st A by o Bt Compry s etz oty & m,.,.;._, e hm“ BBtk o s Eo B oot T umwmmnmmmmmnwmmummm
Bepdabion ary &3 llova: it tha provisers:of SEE (BAST) d [ Thummlniuummﬂrlmﬁlddnlhdhﬂlpdmﬂ_gmhd&hﬁbd.gn‘lwuhﬂmdbbl
Detaly Aaire L ToH )y GTATUTORY AND OTHERAPPROVALS Teniairg
Marsnof 0 esere | PAC syt gl e g 1. Aselthe dancl ths Detnied Pusis Staemerd, b the S
Aecgiree fisens ULP Waniganart LLF N - iy mm‘“m — o mnmm 9. Egely Sharss shoukd rof ba submited [ lasdared I Ihe Nenager, 1 Acqube, or e Tasel Company
ProTamadion  drect | Membw ol N B ppoepes .h,ﬂ_m....ﬁ,.“" g g by ‘"‘" ‘“" % THE DETAILED PROCEDURE FOR TENDERING THE EQUITY SHARES i THE OFFER WILL BE AdAILABLE I THE
-El"“"‘ - hrieingg "CONPANY AS ON THE IDEMTIFIED DATE. KIADLY READ I GAREF ULLY SEF ORE |ENDERIG THE EQNTY
St fosaata - 549 wy | mua-"::ur«umwwanmmm o SARES N THS OFFER, ¥ THE OFFER CANNGT BE WITHORAWN BY THE
Number o B Acipsier | aceyired {167 857 Sele Sherms Mn‘h'ﬂ\ﬂu Copits OTHER INFORMATION
b Dl 1aeter s mr nﬁmwnmmmorwm‘ pe S Sha gt 4 e ceienton o il <t Y et P
Caplal % - sam | t:.ncm erg ity PAC e fie mmwhmmm-wmﬂﬂﬂsﬁﬂwmm
Eauly Shaws  tcqund | Member o N B N "wsrwuwwma Company, P _T:I':Mw o puisicy acarucy arsol b rek.
ebemr u‘.an: e hu;n?_::gnmmnn:msgmhwwﬂ Hw:mmmmmmm 2 T dcoro, md e nszemwmmmwmnmwM|mm
Detsied Public Striemesq | Voing Shars - - - Tmcumbmw.mmmnummmmummmumﬁme 3 T“""’;-'E g g S P g,
Cagital sutimi @ applcstion 4 e g e Fromlsr
'hmﬁT e Pt (g comrtn 1 Gk S PR A RaTess o scorance i, FogLtain Sk B i} "ﬁ‘:'mh";';f". Nager - m"‘"“"’“‘-“"‘““"‘ i
e acoulsiton of Cofer S ST - ™ 2 SEBII'LEI:IN inosied bl Cortast Parson W J uuummmuwmmvﬁnhﬂurmw wnsﬂsﬁurw-m:
Shures (€] fhasuming fuf | Vaing Shar - n uy m;‘-ﬂmu:nm-nmmmu by, SpEIAOT, i . Bt can e seached on worhing iy jestept Seiurays, Sundin, ard ol
o ibin Ol | Caghal isbeie ot g ; ]
za mwmnum ‘Sopreioicus e Egroad I ki by I cbigaions g6 contiined o e SEF &, Bt Ptz 17 ot SED Fugations, e Acguiver ng with the PAC havn appoinind Swarsj
e e = 1918387 s | mnmr ICER) Reguéation, a4 Wi SE31 [BAST) ogelaiors % s
e Crfor Shmres in e O, LM akder, Equity Sheres, musi oitin all requisite: regund ¥ 5 InniD-hd i par s of e amount |
- bt 3 RHE R oy, T ‘i It Rssete Bk o i) end subrsd such rnsrcing ol srelor mgrTuBig.
Hl“h-*‘ M‘h Py 1) Ty Wﬂm‘ﬂﬁﬂmwbuﬁ“m"‘mm rm“'n""'-"’* 6. Intris Delaod Pubiic Staloment, il méroncas I or Fs."or WK am refersnces I tha Indizn Fepasls).
| Tenderhg Perod i+ cY mmmnmmmhm e ey T Tis Deed Pt St i ol s o e el of e o et e
Armamect has bew exruded and e Widhewday, Ocober 20, 2024, b bl ol Wl st m%ﬁ“ﬂhmmmh B. o pnone iy s Deales Pt St 0 st o s Acqne sy i s PA s b &y
2 Reguistion 1l e Lister of Off L T Wiorking Dy from olbe documants raguind |o be lndamd i actapl B Dffar In [he svent such approwsls s ol submiled, Aczuing L 0 5ign this Delalied Putlc Siatemant.
e i of mosipl of SE| dbservations on. fhe Drast Letier of Offa: msorva e Aght i mpect such Orfer Shares. Iaznd by the
- 4 The ke conscontion undar e O it
o pered 1 10 Cays ¥om 16 S6ls ol manTMﬁmnmmsmwm: SWARAJ
v

by Acguiser.

o0 Mschom mm mnme‘nmmm § oo o ooy ston :
5 bl o ‘SEH| may, ¥ i sl Swarsj
2 ;.:."m"m ol Shr ConcanycnSE Lk il gy mﬁmﬂw%m“ﬁm e S S a1 e Shywty Princl iac of Busiase: Urh o 04, AW, 215 A, Noar Coutant Mo, Asche, sl M - 405085,
Wmﬁw S e Anncuncorsol thlired P o syt r pmdm:'hhm-np m?;‘-uagmt;“n Mehansii. inda o
o m:nﬂlmmnd’lﬁ Todal no. of lsted | WM 1;m:hi{'%efnnmm - e mem
hemasth of Pubilc Annowncament Ma bacorme ke for forfeiune. Imveatar griovancs Emall ASdre Swsber ristons Siswarishans tom

'BE Livied el and T 71655 B & It dRugistin 21 1) f e SEB AT mmu‘;hm“mu; ”m nvawu‘ Com Nunber: USTDTAEDF TCRL |
“"m“““e”'”“_ “'.L"-‘“?".";.F""‘M 3 o g, o i “m""'“ e RIS bl 4 i e o A
mnpdmasuﬂmnmmha&mmmmnm.nmm.m nwmg‘ﬁ-;ﬁ;mmmm mﬁmdﬂuaﬁ Place: Mumizai Wi, Sidehant Lusmrikand Kades
parmmeis presorbed ender Anguiations & (1) andl 8 ) of the SEBI [AST) Regulokons. Iz SEBL, BEE Limviec, are tn Targat Company atiis mghsinred ofica. Diste: Tumschry, harvemiver [, 2004 (Dwsigeated Partrar of Acguirer and the PAC)




	Page 1
	Page 2

